List of Cases e-filed during the Month: April, 2024

Petitioner Name VS

Advocate Mobile

Date of e-

Sl. No. Court District Court Room Case Type Case Number Date of Registration Respondent Name Advocate Number Advocate email id filing
4A SECURITIES
South 24 Parganas, .
Commercial Court| Purba Medinipur, Misc. Arb Misc. Arb LIMITED Sharmistha Laha sharmisthalaha@rediff
1 at Alipore Paschim Medinipur 1 (Com) (Com)/96/2024 02-04-2024 Vs 9830222356 il 02-04-2024
P ih P CLARION DEALING matl.com
andJhargram PRIVATE LIMITED
NARU GOPAL
MAKUR
Vs
THE PRINCIPAL
South 24 Parganas, SECRETARY, GOVT.
Commercial Court| Purba Medinipur, MS OF Ahana ahanabhattacharyya96
2 at Alipore Paschim Medinipur 1 MS (Com) (Com)/129/2024 04-04-2024 WEST BENGAL, Bhattacharyya 6291248357 @gmail.com 02-04-2024
and Jhargram PANCHAYAT AND
RURAL
DEVELOPMENT
DEPARTMENT
&Sothers
MERLIN PROJECTS
South 24 Parganas, LIMITED
Commercial Court| Purba Medinipur, Misc. Arb Misc. Arb Vs . saptarshidatta@live.co
s at Alipore Paschim Medinipur 1 (Com) (Com)/97 /2024 05-04-2024 SINGHANIA MERLIN| Saptarshi Datta | 9830025245 m 04-04-2024
and Jhargram ESTATE
South 24 Parganas, SUPI\SIL\}VI;;SI\I;IN
4 Commerc.1al Court Purb:fl Medln.lp.ur, 1 TS (Com) TS 06-04-2024 Vs SHREYA GHOSH 8250006598 ghoshdast|d'arshreya87 05-04-2024
at Alipore Paschim Medinipur (Com)/83/2024 DASTIDAR @gmail.com
and Jhareram SASS MED PVT.
g LTD.
ARROW PROJECTS
South 24 Parganas, PRIVATE LIMITED
5 Commercial Court| Purba Medinipur, 1 MS (Com) MS 06-04-2024 Vs Sarbojit Krishna 0874758478 sarbojit.bagchi@gmail.c 06-04-2024

at Alipore

Paschim Medinipur
and Jhargram

(Com)/130/2024

MK SHIPPING AND
CHARTERING CO.
&2others

Bagchi

om




South 24 Parganas,

DCM PRINTS

. .o Vs .
6 Com:t“;rﬁ‘a;r(e:"urt Pzzz?mM&iﬁfiuir MEx (Com) ( Com)}vg’; 2094 06-04-2024 PYRAMID Sayantani Das | 9674054202 ad"°°ates,fya”ta”'@gm 05-04-2024
P o T P FASHIONS PRIVATE atl.com
& LIMITED
M/S T.N. GUPTA
South 24 Parganas, Misc. Case PRIVATE LIMITED
Commercial Court| Purba Medinipur, Misc. Case : &lothers Vs Francis Samson .
7 at Alipore Paschim Medinipur (Com) 1(;3/0;(1))2/4 12-04-2024 MR. BALARAM Correa 9831179390 |advfscorrea@gmail.com| 10-04-2024
and Jhargram PANJA
&lothers
SUNIL KISHIN
South 24 Parganas, PUNWANI
Commercial Court| Purba Medinipur, Vs SHREYA GHOSH ghoshdastidarshreya87
8 at Alipore Paschim Medinipur TS (Com) | TS (Com)/85/2024 16-04-2024 SASS MED PVT. DASTIDAR 8250006598 @gmail.com 16-04-2024
and Jhargram LTD.
& 3 others
ANITA SUNIL
South 24 Parganas, PUNWANI
Commercial Court| Purba Medinipur, Vs SHREYA GHOSH ghoshdastidarshreya87
K at Alipore Paschim Medinipur TS (Com) | TS (Com)/86/2024 16-04-2024 SASS MED PVT. DASTIDAR 8250006598 @gmail.com 16-04-2024
and Jhargram LTD.
& 3 others
South 24 Parganas
’ MOUSUMI PAUL
Commercial Court| Purba Medinipur, TS SOUMYAJIT advsoumyajit.m@gmail.
10 at Alipore Paschim Medinipur TS (Com) (Com)/87/2024 22-04-2024 Vs MISHRA 9804013752 com 22-04-2024
LIPI SAHA
and Jhargram
South 24 Parganas, EMA]\;{IIQ?I}EODTECH
11 Commerc.1al Court Purb:fl Medln.lp.ur, MS (Com) MS 09-04-2024 Vs Satyabrata 9903806361 schakraborty63@gmail. 19-04-2024
at Alipore Paschim Medinipur (Com)/131/2024 OM SHANTI Chakraborty com

and Jhargram

ENTERPRISES




MEDICA
HOSPITALS
Commercial Court S;E;gflé\}d:;ﬁa?is, MS PRIVATE LIMITED agassociates.adv@gmail
12 e o Poonpe dirl'?i i MS (Com) (Com)/ 132 /2024 25-04-2024 Vs Atish Ghosh 9830021753 |8 advre 25-04-2024
p S Thas rarrI; SERUM INSTITUTE -com
g OF INDIA PRIVATE
LIMITED
M/S SALTEE
INFRASTRUCTURE
. North 24 Parganas, LTD Vs M/S . .
13 |Commercial Court| 0 vio 'Howrah, Misc. A (Com) 3/2024 01-04-2024 SHIVAM Souvik Ghosh adv.ghoshsouvik@gmai| ) 04 5074
at Rajarhat l.com
Hooghly INDUSTRIAL
PARKS AND
ESTATES
North 24 Parganas SHAKAMBHARI
Commercial Court . ’ . ISPAT AND POWER MS. JYOTI jyotirauth1122@gmail
14 : Nadia, Howrah . -04- 04-
at Rajarhat adia, Howrah, Misc. Ex {Com) 39/2024 01-04-2024 LIMITED Vs GITA | RAUTH com 01-04-2024
ooghly
SAHA
OMEKAR INFRACON
Commercial Court North 24 Parganas, PRIVATE LIMITED Sarangam chakraborty. saraneam
15 at Rajarhat Nadia, Howrah, MS (Com) 120/2024 02-04-2024 Vs CAPACITE Chakraborty o0 yjl 8 02-04-2024
) Hooghly INFRAPROJECTS gatl.com
LIMITED
North 24 Parganas GALLERIA
Commercial Court . ’ OWNERS AASIA HASAN aasia.hasan@yvidhiipar
16 : Nadia, Howrah -04- -04-
at Rajarhat a ]l—Ia(;o E‘{Vra , TS (Com) 92/2024 03-04-2024 ASSOCIATION Vs tmers.com 03-04-2024
gy DR. SOUMYA PAIK
M/S ROY AND ROY
. North 24 Parganas, REALTORS Vs RISHABH AHMAD .
17 Corr;tnlg;c.ilhii’urt Nadia, Howrah, MS (Com) 123/2024 09-04-2024 CHOWDHURY KHAN ”Shabhah.r?edkhan@g 09-04-2024
J Hooghly PROJECTS mail.com
PRIVATE LIMITED
. North 24 Parganas, SVARYU ENERGY .
18 Corr;tnlg;c.ilhii’urt Nadia, Howrah, Misc. Arb (Com) 86/2024 15-04-2024 LIMITED Vs COAL | SUMIT MISHRA advocatesfllmltlg%@ 15-04-2024
J Hooghly INDIA LIMITED gmatl.com




North 24 Parganas,

IIFL FINANCE

Commercial Court . LIMITED Vs AMAL ANASUA .
19 at Rajarhat Nadlli,)ol-;gxivrah, MS (Com) 124/2024 15-04-2024 BASAK AND 13 BISWAS 7980570019 banasua79@gmail.com | 15-04-2024
Y OTHERS
M/S NKG
. North 24 Parganas, INFRASTRUCTURE
20 Con:tnlg;?;fhifurt Nadia, Howrah, Misc. Case (Com) 21/2024 18-04-2024 LTD Vs M/S ABS | GOBINDA DEY | 8250963022 TITOY?fZgﬁ@GMA 18-04-2024
J Hooghly FUJITSU GENERAL '
PRIVATE LTD
FROSTEES
North 24 Parganas EXPORT INDIA
Commercial Court . ’ PRIVATE LIMITED | VISHWARUP vishwarup94@gmail.co
1 . Nadia, H h -04- -04-
2 at Rajarhat a 11—?(;0 ;)lxivra , TS (Com) 93/2024 18-04-2024 Vs ATC INDIA ACHARYYA 8981242095 m 18-04-2024
gy ELECTRONICS
PRIVATE LIMITED
North 24 Parganas M/S CBRE SOUTH
Commercial Court . ’ ASIA PVT. LTD. Vs AMARTYA adv.amartyabasu@gmai
22 at Rajarhat Nadl?c;ozzx{vrah, MS (Com) 125/2024 18-04-2024 M/S PRABHUJI BASU 6290200497 Leom 18-04-2024
Y PURE FOOD
RAJA UDYOG
Commercial Court North 24 Parganas, PRIVATE LIMITED 007.souravitc@gmail.c
23 ; Nadia, Howrah, TS (Com) 94/2024 29-04-2024 Vs RAJA SOURAV JANA 9830034112 SOURAVICEMALLCOl - 59.04-2024
at Rajarhat m
Hooghly CHAKRABARTY
AND 1 ANR
. North 24 Parganas - .
Commercial Court . ’ . MHPL INFRA JV Vs | ANUJ KUMAR anuj.mishraa91@gmai
24 at Rajarhat Nadia, Howrah, Misc. Arb (Com) 88/2024 30-04-2024 RITES LIMITED MISHRA 9555015212 Leom 30-04-2024
Hooghly
Districts of Paschim
Bardhaman, Purba
. ’ . . SRMB SRIJAN Debdutta Pahari .
05 Commercial Court Bardharpan, Title Su1.t 20 of 2024 16-04-2024 PRIVATE LIMITED v/s 9851878530 V/s |deb.lucky.82@gmail 16-04-2024
at Asansol Bankura, Birbhum, (Commercial) .com

Purulia and
Murshidabad.

Vs HAZRAT ALI




Commercial Court

Districts of Paschim
Bardhaman, Purba
Bardhaman,

Title Suit

SRMB SRIJAN

Debdutta Pahari

9851878530 V/s

deb.lucky.82@gmail

26 at Asansol Bankura, Birbhum, (Commercial) 21 of 2024 16-04-2024 PRIVATE LIMITED v/sS com 16-04-2024
. Vs MD. YASIN SK —
Purulia and
Murshidabad.
Districts of Paschim
Bardhaman, Purba SRMB SRIJAN Debdutta Pahari
Commercial Court Bardhaman, Title Suit PRIVATE LIMITED 9851878530 V/s |deb.lucky.82@gmail
27 . . 22 of 2024 16-04-2024 v/s 16-04-2024
at Asansol Bankura, Birbhum, (Commercial) Vs SK. .com
Purulia and MONIUJJUAMAN
Murshidabad.
Districts of Paschim
Bardhaman, Purba SRMB SRIJAN Debdutta Pahari
08 Commercial Court Bardhaman, Title Suit 23 of 2024 16-04-2024 PRIVATE LIMITED v/s 9851878530 V/s |deb.lucky.82@gmail 16-04-2024
at Asansol Bankura, Birbhum, (Commercial) Vs WABAIDUR .com
Purulia and RAHAMAN
Murshidabad.
Districts of Paschim
Commercial Court Barg{;f(;irrlr;:rlll a Miscellaneous STEEL AUTHORITY Ayan Ranjan ayan.ranjan83@gm
29 at, Arbitration 27 of 2024 16-04-2024 OF INDIA LTD Vs yan tany 9832209145 | &Yanlanl S| 16-04-2024
at Asansol Bankura, Birbhum, . Mukherjee V/S ail.com
. (Commercial) NCC LIMITED —
Purulia and
Murshidabad.
Bardbarman, Parbn SMT RUMA
Commercial Court Bardharrylan Money Suit MUKHERJEE Vs Navojit
30 at Asansol Bankura Birbh’um (Comrri]ercial) 50 of 2024 18-04-2024 M/S NIRMAYAK Mukhejr'ee 9831500309 enjeet@gmail.com | 18-04-2024
o e BUILDERS PVT LTD J
Murshidabad. AND 6 ORS
Districts of Paschim RADHA RAMAN
Bardhaman, Purba .
Commercial Court Bardhaman Miscellaneous MONDAL and 2 Shovan Kumar shovan.la mail.c
4 i 1 ﬂg—
31 at Asansol Bankura. Birbham Arbitration 28 of 2024 30-04-2024 others Vs NILKANTA v/s 9434177776 V/s om 30.04.2024
! ’ (Commercial) HIMGHAR PRIVATE —

Purulia and
Murshidabad.

LIMITED & 2 others




32

Commercial Court
at Siliguri

Darjeeling

,Jalpaiguri,Coochbe

her, Alipurduar,
north & south

dinajpur, kalimpong,

Maldah

Money suit,Title
suit,
Commercial civil
sui, title suit,
Money
execution, Misc.
Arb.,Misc case,
Arbi. Execution,
Misc(Judl.) arb.

)

nil

nil

nil

nil

nil

nil

nil

Total e-filling cases : 31




